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QUESTIONS

: Quésﬁions'entered in a separate list to be asked and

answers given,

~

SPECIAL MENTION P T

Matters to be raised by Members given in.a.separate list,

MOTION
Dr. Harshvardhan : -
Shri Ramvir Singh Bidhuri :
to move the follow1ng

"That this House do agree with the Seventh
Report of the Business Advisory Committee
presented to the House on 23rd March, 1995."

MOTION

Shri Mukesh Sharma :
Shri Nand Kishore Garg :

to move the following :-

"That this House do agree with the Fifth Report
of the Committee on Privaté Members' Bills
and Resolutions presented to the House on
23rd ‘March, 1993 U -

MOTION OF. THANIS -ON LT. 'GOVERNOR'S”ADDRESS

Further to discuss the follow1ng notlon moved by i
Shr1 Alok Kumar :- : j

o Sap thls House prresses 1ts.heartfelt“
" &+ ... thanks to'the Hon'ble Lt. Governor
__for the Address which he has 'been
"7 pleased to deliver to Legislative
Assembly on the 20th March, 1995,"

P.N. GUPTA
SECRETARY



